Name of the Corporate Debtor: PARSVNATH DEVELOPERS LIMITED; Date of Commencement of CIRP: 30-04-2026; List of Creditors as on: 31-07-2026; Name of IP: Mr. Manoj Kumar Anand; Process Number: 1; Last
5 digitof registration number: 10180

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure

Creditor . . . Contingent Claims Not Admitted under Verification (Only PDF)
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

1 Secured financial 0 0 0 0 0.00 0 0 0 Annexure 1
creditors belonging
to any class of
creditors

2 Unsecured financial 3095 27204125467.74 3095 16067518768.07 23.32 0 0 11136606699.67 Annexure 2
creditors belonging
to any class of
creditors

3 Secured financial 18 55579201178.00 18 52571832423.00 76.30 733415014.00 0 2273953741.00 Annexure 3
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial 1 28158238.00 1 28158238.00 0.04 0 0 0 Annexure 4
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 0 0 0 0 0.00 0 0 0 Annexure 5
(Workmen)

6 Operational creditors 312 257630487.37 312 147908180.00 0.21 0 0 109722307.37 Annexure 6
(Employees)

7 Operational creditors 3 1190780839.00 0 0 0.00 0 0 1190780839.00 Annexure 7

(Government Dues)

8 Operational creditors 89 4572950323.49 89 90000989.72 0.13 0 0 4482949333.77 Annexure 8

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if 2 4270701769.00 0 0 0.00 0 0 4270701769.00 Annexure 9
any, (other than
financial creditors
and operational
creditors)

93103548302.6 68905418598.79 733415014 23464714689.81
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